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TO BE ANSWERED ON THE 6TH  MARCH, 2018 
 

USE OF HARMFUL PESTICIDES 
 

1679.  SHRI ASADUDDIN OWAISI: 
 

Will the Minister of AGRICULTURE AND FARMERS WELFARE   कृ�ष एवं �कसान क�याण मं�ी 

be pleased to state: 
 
(a)  whether many farmer deaths were reported due to use of pesticides;  
 
(b)  if so, the details and number of deaths reported from different States including 
Maharashtra;  
 
(c)  whether in spite of banning in foreign countries several harmful pesticides are freely 
available and marketed for use in the country if so, the details thereof; 
 
(d)  whether Verma Committee submitted its report in December, 2013 regarding ban on 
pesticides in the country;  
 
(e)  if so, the details thereof; and  
 
(f)  the steps taken or being taken by the Government to ban such harmful pesticides? 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE 
 

कृ�ष एवं �कसान क�याण मं�ालय म� रा�य मं�ी     (SHRI PARSHOTTAM RUPALA) 

 
(a) & (b): As per the information received from the Maharashtra  Government, death of 63 
farm labours/farmers have been reported due to handling of pesticides. 
 
(c): There are 66 pesticides that are banned, restricted, withdrawn in one or more countries 
but continued to be registered in India.  The list of such pesticides is at Annexure-I. 
 
(d) to (f) : The Anupam Verma Committee submitted its report in December, 2015.  The 
Expert Committee, inter alia, recommended 13 pesticides to be completely banned, 27 
pesticides to be reviewed in 2018 after completion of certain technical studies and 6 pesticides 
to be phased out by 2020.  The Complete list is at Annexure-II.  Considering the 
recommendation of Expert Committee as accorded by the Registration Committee, the Ministry 
of Agriculture & Farmers Welfare, vide its Notification S.O. 4212(E) dated 15th December, 2016, 
had invited objections and suggestions from the public/stakeholders on banning/phasing out of 
certain pesticides.  The details are at Annexure-III.  In response to the Notification S.O. 4212(E) 
dated 15th December, 2016, the Ministry has received various objections and suggestions. 
Keeping in view of which, a committee has been constituted to review the received objections 
and suggestions. 
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